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Cargo Handling at Calcutta Doeka

*870. Shrt Sidhcshwar Prasad:
Shri Sitaram Kcni:
Shrt gbaiU Kanjan:

Will tbe Minister of Labour and 
Rehabilitation be pleaiied to state:

(a) the steps Government propose 
to take to improve the low output in 
cargo handling in Calcutta Docks; and

(b) the reasons lor not filling the 
vacancies of more than 2000 workers 
in the gangs of registered labour by 
taking back the recently retrenched 
stitches and beggars?

Tha Ktnlsler of U k o ir  and 
■ahabllitation <8hri Hathi): (a) T fo  
Incentive Tonnage Scheme* -one for 
foodgrains handling and the other for 
salt ships were introduced with effect 
from the 18th March, 1985. further 
Incentive Tonnage Schemes covering 
handling of other cargoes are under 
consideration.

(b) The existing vacancies are 908 
and hot 2000; The Calcutta Board ha* 
since taken a decision to ail up 705 
of these vacancies by transferring the 
—ftfHrg 80 xollias of Sub-Reserve Pool 
and 048 tapiporary registered rollia* 
after confirming them. Further, a

ships; otherwise, they will also work 
as rollias.

Appointment of Governor*

M il. Shri Jyotirmoy Basil:
Shri K. Haider:
Shri Shagafeaa Das:
Shri K. Barnaul;
Shri JS. K. Nayanar:
Shri P. Gopalaa:
Shri Vbwanatha Meson:

WiU the Minister of Hoaae Affairs 
be pleased *■-» state:

(a) whether his attention has been 
drawn to an article in the Juffontor 
dated the 5th June. 19S1 (Calcutta 
dally page 3) regarding the appoint­
ment of Governors; and

(b) if so. Government’s reaction 
thereto?

Tbe of Home Affairs (Shri
1 . B. Cfcavan): (a) Ves, Sir.

(b) In making appointment to tbe 
high office ol Governor, the main 
consideration is the suitability of an 
individual.

Calcutta Dock OLabeor

3S7*. Shri 81dhe«toww Prasad:
Shri Sitaram B ari;
Shri Shaahl Saojan:

Will the Minister of I sfiaur and 
KU M IItafln be pleased to state:

(a) the procedure lor the transfer 
of reserve pool workers to tbe monthly 
register;

(b) whether it ia a tact that 100 
Dock Workers of Calcutta Dock Labour 
have been prevented from securing 
transfer to monthly register from # »  
reserve pool; and

(c) if so. the steps taken by Gk«r-
ernment In the matter?



N U M r . o f Labour o l  
Rehabilitation (8hrt Hattl): (a)
® ® *  is bo specific provision in the 
Calcutta Dock Workers (Regulation of 
fcnployment) Scheme, 1856 detailing 
the procedure to be adopted for trans­
fer of registered workers from the 
Keserve Pool to the Monthly Register. 
However, in view of the fact that the 
Scheme envisages the maintenance of 
the Monthly Register and in view of 
the fact that monthly employment is 
a more desirable form of employment, 
the Calcutta Dock Labour Board has 
approved of the transfer of certain 
Reserve Pool workers to the Monthly 
Register of Messrs. Naresh Nath 
Mookerjee, a stevedore of the Calcutta 
Port subject to the condi ion that In 
the case of fang workers, all the 
workers in a gang should agree to 
such transfer.

(b) and (c). Messrs. Naresh Nath 
Mookerjee had applied for transfer of 
the fallowing registered workers from 
the Pool to the Monthly Register:

86 Gang workers.
10 Winchmen.
1 Hatch Foreman.

The Calcutta Board has since approv­
ed of the transfer of 4 gangs, con­
sisting of 31 workers, 10 Winchmen 
and 1 Hatch Foreman who hsve given 
their written consent for transfer from 
the Pool to the Monthly Register. The 
question as to whst should be done 
with regard to the gangs, all the 
workers of which have not expressed 
their willingness to go over to the 
monthly employment is likely to be 
considered at the next meeting of the 
General Committee of the Board.

M h a  BM eato Abroad
a m . Shri NMraJ Singh Ckasttary:
Will the Minister of Kdaeathm be 

pleased to state:
(a) whether the Indian nationals 

u »  studying subjects other than 
Setanee and Technology in Oxford 
and Cambridge sod other universltia* 
•atatde India;

Cb) H ao, how many and whan;
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(c) the .amount e t fnr^tyii enhaMpe
being spent aanoaUjr »an sttfc
students; sad

(d) when there a n  facilities tar
studying the above sublets la Hk
country, why Indian students are
beittg permitted to go abroad?

The Minister of rflm islin (Dr. 
Irlgana Ben): (a) X**. Bir.

(b) According to the latest avail­
able information as on 1-1-1(65 Qm 
number of Indian students studying 
abroad, In subjects other 
Science and Technology, country-
wise, is given in the Annexure laid 
on the Table o the House. [Placed 
in Library. See No. LT-431J67J.

(c) According to the information 
furnished by the Reserve Bank of 
India, the foreign exchange expendi­
ture incurred on students studying in 
London, Oxford and Cambridge tad 
other universities is at the rate af 
Rs. 10,000 (Pre-devaluation) per 
student per year. In case of UB. 
universities, the rate la, however, 
Rs. 15.000 (pre-devaluation) per 
student per year.

(d) As per general policy of Govern­
ment India students are sent abroad 
under various scholarship schemes for 
post-graduate studies or advance 
work|research or for specialised train­
ing in subjects tor which adequate 
facilities are not available In the 
country and the subjects of study) 
reeearcti|trinh'in« are cnraldsrad o f 
national importance. However, 
foreign exchange may also be releas­
ed to a student taking up a no»- 
tethnical degree course In any sub­
ject at any university subject to cer­
tain conditions sub aa that he should 
have a aecured not less than 60 par 
cent marks in Honours Degree or 
Master's Degree examination la b tfa  
in the subject concerned.

Telephone Rate— a
W l. Shri NHlraJ Stag* CkaaAasy: 

Will the Minister of Ccas— slnattsws 
be pleased to state:

(a) the annual telephone m w »  
earned from Madhya f n M ;
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